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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 2300 OF 2009

BEFORE THE REG STRAR S. G SHAH

BHAGWATI DEVI SHANKARLAL SUREKA( D) BY LRS. Appel | ant (s)
VERSUS
UNION OF I NDI A & ORS. Respondent ( s)

(Wth appln(s) for bringing LRs on record and prayer for interimrelief
and office report )

Date: 30/11/2010 This Appeal was called on for hearing today.

For Appellant(s)
M. Abhijit Sengupta, Adv.

For Respondent (s)
M. Ajay Sharnm, Adv.
M Devvrat, Adv.
Ms Anil Katiyar , Adv
Ms. I ndu Sharma , Adv
Ms. Asha Gopal an Nair , Adv

UPON hearing counsel the Court nmade the foll ow ng
ORDER

File not received.

Li st again on 10.1.2011.

(S. G SHAH)
Regi strar

hj



